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IKAB SECURITIES AND INVESTMENT LIMITED

Registered Office: 5, Raja Bahadur Compound, 2 Floor, 43 Tamarind Lane, Fort, Mumbai - 400023 Maharashtra, India

Tel: +91 022 4046 3500; Email: info@ikabsecurities.com ; Website: www.ikabsecurities.com

CIN: L17100MH1991PLC059848.

RECOMMENDATIONS OF THE COMMITTEE OF
INDEPENDENT DIRECTORS ("IDC")

Recommendations of the Committee of Indapendent Director (*IDC") of lkab Securities and Investment Limited (*Target Company
or “TC™) under Regulation 26(7) of SEBI (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 (“SEBI {SAST)
Regulations, 2011") in relation to the Gpen Offer made by Mr. Madhusudan Kela ("Acquirer”) to the public Shareholders of Ikab
Securities and Investment Limited for the acquisition of Equity Shares of the Taroet Company.
8.N] Particular Reporl

1. | Data January 24, 2022

2. [Name of the Target Company Ikab Securities and nvestment Limited

3. | Details of the Open Offer pertaining TC The Open Offer is a being made by the Acquirer for acguisition up to 5,558,373
(Five Lakhs Fifty-Eight Thousand Thraa Hundred Seventy-Three) fully paid-up
equity shares of face value of Rs. 10/~ (Rupees Ten only) each representing
the entire public shareholding constituting 16.34% of the Voting Share Capital
(“Offer Shares”) at a price of Rs. 51/~ (Rupees Fifty-0One Only) per Equity
Share ("Offer Price”) Share payable in cash pursuant to Regulation 3(1) & 4
of SEBI (SAST) Regulations, 2011,
Mr. Madhusudan Kela
Fedex Securities Private Limited
1. Prerit Damani - Chairman
2. Swati Dujari - Member
IDC Members are Non-Executive and Independam Directors.
Mone ofthe members of the |DC hodd any shares inthe Targat Company.
Mone of the members of the IDC have any contracts or any relationship with
the TC.

Mone of the IDC members have traded in the Equity Shares of Target
Company during 12 months prior to the date of the Public Announcement of
the Offer i.e, November 02, 2021 and during the period from the date of P4 till
date of this recommendation i.e. January 24, 2022

Mone of the members of the IDC have any confracts/ relationships /
directorship/ hodding Equity shares with the Acquires,

4, [Name(s) of the acquirer

Mame of the Manger to the offer

6. | Members of the Committee of Independant
Directors ("IDC™)

7. [IDC Member's relationship with the TC
{Director, Equity shares owned, any ather
contract! relationship), if any

&n

B. | Tradeng in the Equity shares other securtias
oftha TC by IDC Mambers

9 (IDC Member's relationship with the
acquirers (Director, Equity shares owned,
any other contract relationship), if any
Trading in the Equity shares! other securities
of the acquirer by IDC Members

11, | Recommendation on the Open offer, as o
whether the offer is fair and reasonable

10. Mot Applicable.

The IDC has perused the Letter of Offer and other documents as released and
published by the Acquirar and Valuation report issued JMR & Associates LLR
Chartered Accountant dated Movember 02, 2021, that the open offer price is
in accordance with the SEBI (Substantial Acquisition of Shares and
Takeowvers) Regulations, 2011 (the “SEBI (SAST) Regulations, 2011%).
Based onthe above, the DO is of opinion that the open offer price fothe public
shareholders of the Target Company is deemed to be in compliance with the
above SEBI (SAST) Regulations, 2011 and fo that extent is fair and
reasonahle.
However, the shareholders should Independently evaluate the offer, market
performance of the Equity Shares of the TC and take informed decisions.
IDC has evaluated the Public announcement dated Novernber 02, 2021, the
Detailed Public Statement dated Movember 10, 2021 and Draft Letter of Ofter
dated Movember 18, 2021 and Letter of Offer dated January 17, 2022. The
IDC has taken into consideration the following factors for making its
recommendations:
The Eguity shares of TC are infrequently traded within the meaning of
regulation 2 (1) {j) of SEBI {SAST) Regulations, 2011 on BSE Limited.
= Ag par the Equity Share Valuation report dated Novembar 02, 2021 of lkab
Securities and Investment Limited issued by JMR & Associates LLP
Charterad Accountant (FEN; 10691 2W/W100300) having office at Boman
House, Office No. 4, 15t Floor, 2nd Homji Street, PM. Road, Fort, Mumbai -
4000071 the fair value of equity shares of Rs. 41.01/- (Rupees Forty One
and one paise only) per share.
* The Offer Price of Rs. 51/- (Rupees Forty One only) per share is higher than
price calculated after considenng the parametars as specified under
Regulation 8(1) read with Regulation B(2) of SEBI (SAST) Requlations,

12| Summary of reasons for recommendation

2011,
13. | Details of Independant Advisor (if any) Mong
14, [ Vaoting pattern (Assent/Dissent) The recommendations were unanimously approved by the members of IDC.
15.| Any other matters to be highlighted None

To the best of our knowledge and befief, after making proper enquiry, the information contained in or accompanying this statemant

is, in all material respect, true and correct and not misleading. whether by omission of any information or otherwise, and includes
all the information required fo be disclosed by the TC under the SEBI (SAST) Regulations, 2011

For the behalf of Committee of Independent Directors of

Ikah Securities and Investment Limited

Prerit Damani

Chairman — Committee of Independent Directors

Ssurymml Lnmm

Place: Mumbal
Date; January 24, 202

SUNSHIELD

CHEMICALS LTD
FOR THE ATTENTION OF THE EQUITY PUBLIC SHAREHOLDERS OF

SUNSHIELD CHEMICALS LIMITED

Carporade ldantification Number: LA9A8MH1586PLC041612;
Registered Office: 1501-4, Universal Majestic, PL. Lekhande Marg Behing B.BLK Irermational Acadeimsy,
Chembur, Mumbai - 400043, Meharashira, india;
Confact Number; +022-28550126/2 7262530 Websile: v surstaklchemicats cam
E-mail Address: sunshieldchemicals 8 gmead com; imesiorsandces & sunshishdchemicals. com;

Recommendations of the Committes of Independent Directors ("IDC") constiluted by the board of dinectors of Sunshield Chemicals Limibed
{“Targed Company') on the open offer made by Indus Petrochem Limited (“Acguirer”] to the Egquity Public Shareholders of the Targed Company
for acquisition of up to 15.11,7%6 (Ninetean Lakhs Ebaven Thousand Seven Hundred and Minedy-Sia} fully pasd-up equity sharas of face value of
INR Hi'- {Indian Rupees Ten Only) each [“Equity Share” rtpumllngﬂif.m frﬂmgfi: Percent) of Ihe voling share capital with an intention
to acquire control of the Target ¥, under Ra don 26(7) of Securities and Exchange Board of India (Substantisd Acguisition of Shares
and Takeowers) Regulations, 2011, ("SEB] (SAST) Hegulatians”)

1, | Date 24 January 222
2. | Name of the Target Company (TC) Sunshield Chemicak Limibed
3. | Deteils of the Oifer pertaining to TG Cpen Ofier for acquisitian of up o 19,11, 786 (Ninsteen Lakhs Eleven Thousand Seven

Hundred and Mingly-5ix} Equily Sharag (“Oller Shares”|, reprasanting 26 00%
{Twerty-Six Peroant) of the voling share capital of Tanget Company from 1he equity public
sharaholdars af the Tangal Company, by tha Acgurer with an inkanbon to acquire contral of
me Target Company, a8 a prce of INF 35253 (Rupees Three Hurdred and Fiity-Tao
paoint Fiva Thrae Oriy) per Equity Share {*Offer Price”) payabla in cash, in accordancs wih
Fig Ef-s-'.l'm:rls ol Regquiations 3 (1), 4 and 3(1)(a) and ofer applicable provisions of SEE2
{SAST) Regulations (“Open Offer’).

Tha Public Arnouncament dated 11 Cctober 2021 {the “PA7), Detaled Punkc Siatement
pubdished on 18 Octaber 2027 {the DFE"j Drati Letler of Offer dated 26 Oclober 2021
it “DLaF™) and Lether of Cfar dated 17 Jaruary 2022 [the “LaF") have b=an iszued by
Capialsguans Advisars Privabe Limited, the manager bo the Ofter, on befall of tha Acquirar
fthe: “Manager”}

Indus Petrachem Limbed

1501-A, Univarsal Majestic, PL. Lokhande Merg Behind B.BK Infermational Academy,
Cheambur, Mumbai = 400043, Maharashira, India

There are no olher persans &ctng In concer! with the Acourer for Bie purpose of is Offer

4. | Mamefs) of e acourer and PAL with the acourer

CaplitatSquane Advisors Private Limited
206, & Floor, AARPEE Canter, MIDC Faad No 11, CT3 7y Andheri (Eash),
Mumbai = 400083, Mabarashira, India

SEBI Registration No: INNDDD 12218

5. | Name of the Manager to The ofer

g, | Members of e Cammittes of Independert Direciors
(Pleasa inaicale tha chaiparson of the Commiies
saparaisly)

Mr R L. Shenoy — Mesnber & Charman
Br. it Shah - Member

Mr=. Arung Soman — Membar

Mr. Cyrus Poonavala - Membsar

7| T Wember’s reeicrstip i e TC [, Equly
shares owned, any ofher contract | retasionship), § any

Eha members of the 1I0C ana indapenden dinechars an the board of dinsctors of b Target
Cenpany,

Agart from M. A L Shenoy halding .3 Equity Sharas, nane of the olher I0C members halds
any Equily Shares in e Tangal Company or kas any other conlracl ! relatiorship with the
Target Company. None of the |DC membsars i relatives of the promaters of Tanget Company.

PRE-OFFER ADVERTISEMENT CUM CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT
AND THE LETTER OF OFFER
FOR THE ATTENTION OF THE EQUITY PUBLIC SHAREHOLDERS OF

SUNSHIELD CHEMICALS LIMITED

Corporate ldentification Number; LSS095MH 1 986PLCO4161 2;

Registered Office and Corporate Office: 1501-A, Universal Magestic, P L. Lokhande Marg Behind A.B.K Internatonal Academy,
Chembur, Mumbeai 400043, Maharashira, India; Contact Detalla: (22-255501 26, Website: www sunshieldchemicals. com;
Ermuall Address: 3uns}'melﬂ4:n&micals@gmail.mm: Irvestorsenaces@sunshietdchemicals com |
This Pre-Cifer Advartisamant cum Corriganduem to the Detaded Public Statemant and the Letter of Offer [Advertisament’) ks baing
issued by CapialSouane Advisors Private Limited CManager). for and on betsall of Indus Pelrochem Limited (Acguires) pursuant
to the provisions of Regulation 18 (7) of the Securites Exchange Board of Indla (Subsatantial Acguisition of Shares and Takeowers)
Regulations, 2011, as amended ('SEBI {SA5T) Regulations'), in respect of the Offer for acquisition of up to 19,11, 796 (Mineteen
Lakhs Elaven Thousand Savan Hendred and Minedy-Six fully pasd-up equaty shares of face value of INR 10.00/- (Rupsas Tan Oaly)
each (Equily Shares), representing 26005 (Tweanty-Six Percent) of the voling share capital of Sunshield Chemicals Limited
[SCL' or Target Company'), at a price of INR 352 53/ (Indian Rupees Three Hundred and Fifty-Two point Five Thres Only) per

Equity Share ('Offer Price’) payabie incash ('Offer’).

This Advertisement =00 be read inconjuncton with the {a) Pubbic Announcement dated Monday, October 11, 2021 (PAY): (@)

Detalled Public Staterment dated Saturday, October 16, 2021, which was published on Monday, QOctober 18, 2021 in Financial

Express [English daily) {48l Editions), Mumbai Lakshadsep (Marathi daily] (Mumbai Edition), and Jansata (Hindi Daily) (Al

Editicns}; and {c) Lelter of Ofer dated Monday, Januany 17, 2022 (LoF). This Adverdisemant is being published in all the

neEwspapers inwhich the DPS was pubalished

1.  Offer Price: The Offer Price of INR 352.553/- {Indian Rupeas Three Hundred and Fifty-Two Paint Five Three Only) payable in
cash. Thare has bean no revision in the Offer Price. For further datails, relating to the Cfier Price, pleasa rafar to the Paragraph
B begannang an page 20 af the LoF.

2. Aecommendations of the Committee of Independent Directors: The Cammittes of Independant Directors of the Target
Company (10X have opined that the Offer Price of INR 352.53/- (Indian Rupess Threse Hundred and Fifty-Two Point Five
Thred Oly) 5 Rir and reasonabde in accordanca with the provisions of SEBI (SA5T) Regulations, which wwas approved on
Menday, January 24, 2022, and published on Tuesday, January 25, 2022, In the same newspapers in which the DPS was
published.

3. This ONer is nota compeating offer,

4. The LoF has been dispatched to the Equity Poblic Sharehoiders of the Target Company whose names appear on Thursday,
13.January, 2022, being the |dentified Date:

a)  On Thursday, 20 January, 2022, through etectronic mode to all the Equily Publbc Shareholders whose e-mdabil acdresses
have been registered with the Depositories Target Company,

B}  On Thursday, 20 January, 2022, throwgh registared post to those Equity Public Sharehobders who have nmot registered
fhwizir - rmadl addresses wilh the Depositories Targe! Comaany and wisose Email Addrasses ama inactive,
5.  Pleassnotethat & copy of the Lof is alao avaldable an on the websites of SEBI at www.sebd. gow.in, BSE atwww basindia. com,
Target Company at www.sunshieldchemicals.com, Registrar at www bigshareonline.com, and Manager at
W Capitalsguane.in,
6. Public Shareholders are required to refer to the Paragraph B titted as ‘Procedure for Acceplance and Seftlement of the
Offer' baginning on page 25 of the LoF in relation to the procedurs for tendering their Equity Shares inthe Offer..
Instructions for Equity Public Shareholders
a) Incasethe Eguity Shares are held in physical form
Equity Public Shareholders holding Equity Sharas in physical form may participate in this Offar through their Selling
Broker by providing relévant mtormation and documaents as mentioned in Paragraph 811 Litked as 'Procédure for
Equity Shares held in physical form' beginning on page 26 of the LoF along with Form SH-4.

b} Incasethe Equity Shares are held in demat form
Equity Fublic Shareholders holding the Equity Shares in dermal form may participate in this Ofer by approaching their
Selling Broker and tender their Equity Shares in Offer as per the procedure as mentioned in Paragragh 8.12 titled as
‘Procedure for tandering the Equity Shares' beginning on paos 27 of the LaF along with othar detaits.

7. Al the cbserdations received from SEBI vide letter bearing reference number 'SEBIHOMCFDDCAAIVOW15851" dated
Tuesdey, Januwary 11, 2022, duly interms of Hegulation 16 (4) of the SEBI {3AST) Regulations upon submission of the DLoF
are duly incorporatad in the LoF

. There &re nd clher malerial updabes in retatson 1o his OMer since the date of PA, save a5 othenvise disclosed in the DPS, and
the LoF,

9. Asonthe dats of this Advertisement and in the best of knowledge of the Acquirer, as on the date of this Advertisemant, thera
are no statutary, regulatary, or othear appravals reguired by the Acquerar bo be mplementad o complata this Ofter. Plaasa
refer ta thie Paragraph 7.1 2 titted as “Stalulory Approvals and conditions of the Offer beginning on page 24 of the LoF,

&

9-A. Rana Pra

U.P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD.

tap Marg, Lucknow

Tel Mo — (0522) 2200183, (0522) 2612049 PBIC (0522) - 2201856, 2615722, 2612840
Faoc (0522) 2627904, 0TS : www.upsugarfed.org §9: upsugarfed@yahoo.co.in
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IDFC Limited

CIM: L8511 TR 997 PLEEAT 415 Email: info@idic.cam Website: wwwidlc.cam

Registered Oilee: £th fioor, Capitale Tower,

Teynampet, Channai — 600 018, Tel: +97 44 4564 4000 Fax: +97 44 4564 4027

Corporale Office: 906807, 9th Floos, Embassy
Mumbai - 400021, Tel: +91 22 4722

: NOTICE

Pursuant 1o Reguiation 29(1) read with Regulation 47(1)(a) of the Securities and
Exchange Board of India (Listing Obligations and Disclosure Requirements)
Regulations, 2015, notice is hereby given that the 160th meeting of the Board of
Directors of IDFG Limeted will be held on Friday, February 11, 2022 at Mumbai to
discuss and approve, inter alia, the following:

a) Unaudited Financial Results (subjectad to Limited Review by Auditors) for the

quarter and nine months ended December 31, 2021.

The notica of this meeting is also available on the Company’s website
wywidlc.com and also on the Stock Exchange's website viz. National Stock

Exchange of india Limited www.nseindia.com and BSE Limited www. bseindia.com,
For IDFC Limited

&d/-

Place : Mumbai Mahendra N Shah
Date : January 24, 2022 Company Secretary

F C

555, Anna Salal, Thine Vi Ka Kugiynnupu,

Centre, Jamnalal Bajaj Foad, Nariman Point,
22000 Fax: +91 22 2654 0354,

FORM G
INVITATION FOR EXPRESSION OF INTEREST

iUnder Begulation 364 (1) of the Insolvency and Bankruptey (Insalvency Resolution

10, Schnck ot Activiog: Process for Corporate Persons) Regulations, 2016
y of ities I : L l RELEVANT PARTICULARS

Tentative Schedule of Activities Original Schedule Revised Schedule . TNama of The corporale debiar RKW Developers Private Limited

Data of the PA Momday, Octobear 11, 2021 Monday, October 11, 2021 Diate of incomporation of corporate debior 29 November, 200/

Date of publication of DPS in the newspapers Monday, Oclober 18, 2021 Monday, October 18, 2021 3 g&:!ﬂﬂﬁgﬁ:ﬂgﬁﬁégﬂmﬂe debbor Registrar of Companies, Mumbai

Last date of filing of the DLoF with SEEI Wednasday, Movember 17, 2021 | Wadnesday, Novambar 17, 2021 3| Comparate Kently number 7 Tmited Taoaty | U70102MH2007PTC176300

Last date for public announcament far a idenlification nurmber of corporate deblor

Competing Offer Wednesday, Movember 10, 2021 | Wednesday, November 10, 2021 g, |Addrass of the registered office and principal| Regd. Off.”HDIL Towers, 4th FloorAnant Kanekal

2 nffice |:|f a,n!rl] of cofporale debior Marg, Bandra (EaSt) Mumbai MH 400051.

Last date for receipt of SEB! obsarvations on the | Thursday, November 18, 2021 Tussdayiw, 11 January, 202260

DLaF {in the event SEBI has not sought g [Insolvency commencement date of they 2/ SEPIEMDET ZUZTTLTCEr uploaded on he
clarifications or additional infermation from the corparate debior NCLT website on 13 October 2021)
Manager) 7. [Date of invitation of expression of intarest | 20 vanuary 2022 {UTginal-27 Lecember
' i Eligibility for rescéution applicants under] /e detaied . .
Identified Data™ Tuesday, Movember 23, 2021 Thureday, 13 January, 2022 8. segti:ﬂhlEE{E]l:h]cJtm Eudeiiiwailableat' available onltht_a website ofthe IPE website:
Date by which the LoF will be dispatched to the Tuesday, Movember 30, 2021 Thursday, 20 January, 2022 " | https://rbsa.in/ibc-cases/. The PRAs can alsg
Equity Public Sharehalders whoss names appsar send an email to cirp.rkw@rbsa.in

o 1 register ol memibers on the ldentied 9 (Moerms of inebaibk licabie pader seclion, Avallable ontne WebsIte ortne IFE WeDSItE:
Data 24 Awawaiﬁe at;'l aas https://rbsa.inflibc-cases/. The PRAs can

; z 3 ' also send an email to cirp.rkw@rbsa.in

Last date by which the committes of the Friday, Decamber 03, 2021 Tuesday, 25 January, 2022 3 . . .
independent directors of the Target Company is 10 Last date for recelpt of expression of interest | 24 February 2U2Z (Uniginal-16 January 2022)
required 1o give ils recommendation 1o the 11.|Date of issus of provisional list of Prospectivel 06 March 2022

Equify Public Sharahalders for this Offer Resalulion Applcants

Last date for revising the Offer Price / Offer Size | Monday, December 06, 2021 Thursday, 27 January, 2022 12]Lasi [_JE':; If_ﬂ‘[' submission of objections 19} 14 March 2022

— , — provasional lis

Date of publcation of opening of Offer pulilic Monday, Dacember 06, 2021 Thursday, 27 January, 2022 = . .

announcemeant in the newspapers in which the 13,Dale ':'hr :s.ﬁuemuafmgnal list of Prospechve) 18 March 2022

DFS had beaen published Resolu I:.II'I.I!q:IFI .

14)|Dete of Esue of méomation Memarandum,

Date of commencameant of Tendering Period
{“Offer Opening Date”)

Date of closing of Tendering Period
(" CHfar Closing Date™)

Last date of communicating the rajectony
acceptance and completion of payment of

Tugsclay, Decermber 07, 2027
Monday, Decemiber 20, 2021

Friday, 28 January, 2022
Thairsday, 10 February, 2022

Menday, January 03, 2022 Thursday, 24 Fabruary, 2022

Evatuation Matrix and Request for Resalution
[Plans to Prospective Rescution Applicants |
Manner of obtaning Request for Resalution
Flan, Evaluation Matrix, Information
Memorandum And Further Information

11 March 2022

" The Resolution Professional shall share the
documents through e-mail or virtual data roon
after verification of KYC documents and
eligibility criteria under section 29A o
Insolvency and Bankruptcy Code, 2016 ang
pre qualification criteria as approved by the

consideration or refund of Equity Shases io the Committee of Creditors.

RN K il o St s 16 Last date for submission of resalution plans | 10 April 2022

Nate: {7Manner of submitting resofution plans to ?gaufﬁ%?rgggﬂﬁgﬁ ey mentioned in the
The sbove tmelinas are indicative (orepared an the basis of imeiinas provided under the SEBI (SAST) Requlations) and Gra _res-:n.jsinn professional g prans.

subject fo receipt of sfalutary! reguiatory approvals and may have to be revised accordingly. To clanfy, the actions set oul 18JEstimated date for submission of resalution plan) 10 May 2022

abowve may be complaled prior to their corresponding dales subject o compliance with the SEBI (SAST) Regulations; o the Adjudicating Authority far approval

*Icentified Da'.!'er.lsun.']:r far the pupose of determiring fhe namas of e Equily Pubiic Sharefolders as on such date o whom 19[Name and registration number of the| Mr.Ajit Sood,

the LoF would be sant; . . . resolution professional Reg.No: IBBI/IPA-002/IP-N00709/2018-2019/12144
T ben s MIpENITI s o e il o i L ] 20,Name, Address and emall of the resalution] Mr.AjitSood,

EActual date of recaipt of SEBI'z final abservations on the DLaf. F'I'I:I-f'EESjEInEI Eﬁmgiﬂerﬂﬂ with the Board Reg. Add.: Flat No. 501, Tower No. 24

11, Under the Paragraph 5.9 titled as ‘The present Board of Directors of the Target Company’ on page 17 of the LoF, it = . Commonwealth Games Village, Neaf
errorecusly mentioned that Anand Laxminarain Pasihar is acting in the capacity of Executive Non-Independent Director, Akshardham Temple, New Delhi, N.C.T. of
wheraas he is designated as and is acting inthe capacity of Non-Executive Mon-independent Directan. The infarmation in this Delhi-110092
Advertisement supplements and supersedes the said information specified in the LoF to the extent inconsistent with the Registered Email id: ajitsood14@gmail.com
'"f':"ma'_":'" Lok, 2 g a4 |Address and email to be used far Communication Address: 2nd Floor, IAPL

12. The copies of the inspection documents as specified under PFaragraph 13 titted as ‘Documents for inspection’ beginning on correspondence with the resolution House,23, South Patel Nagar, New Delhit
page 31 of the LoF will be avallable for inspection at the reglstered office of the Manager, CapitalSguare Advisors Privale | 110008, Email Id: cirp.rkw@rbsa.in
Lirmited, located at 208, 2nd Floor, AARPEE Center, MIDC Road No. 11, CTS 70, Andheri (East), Mumbai - 400093, professional e
Maharashira, India cn any warking day between 10:00 a.m. {Indian Stancard Time) to 5:00 p.m. (Indian Standard Time) | [E2] Further Details are avallable at or with Mr.Ajit Sood o
during the Tendering periodi.e., commencing from Friday, January 28, 2022 to Thursday, Fabruary 10, 2022, Website: https://rbsa.in/ibc-cases/

13. The Acquirer accepts full responsibility for the information contained in this Advertisement and for the fuffilfment of its Email: cirp.rkw@rbsa.in
ohligations as laid down in the SEBI [SAST) Regulations. A copy of this Advertisemeanit shall also be available on website of 23] Date of publication of Form G 25 January 2022
the SEBI at www.sebi govin, BSE at www.bseindia.com, Target Company at weww.sunshleklchemicals.com, Reglistrar at Note'
wianw. bigsharsaning. coom, and Managaer al www.capitalsguare,in, ’ . . . . . .

14, The capitalized terms used in this Adverlisernent shall have the meaning assigned 1o them in the LoF. unless otharwise '2(')5201'Snf:brt')‘gtigni‘?(;ggeéhen%rg’t"ﬁg'mﬁg‘s’g sug.tiqig Z'd;m':.‘s’ggnGo‘:ztig fg#gf.g??;:
specified. y | u [ ubj ubmissi irmati
Issued by the Manager to the Offer letter head) by the applicant, stating the validity of documents as per the eligibility as

available athttps://rbsa.in/ibc-cases/. Sd/
MAMAGER TO THE OFFER Mr. Ajit Sood
APIT E ADVISORS PRIVA MITED :
E::DEFT E:dllgﬁ';lr:ﬁ.zﬁ.HF'EE 33.1.:-. Mine THEHLI; h::ﬁh CTS 70, Ancher (East), IBBI Reg No: IBBI/IPA-002/IP-N00709/2018-2019/12146)
2 _ | Mumbai 400 093, Maharashira, Ind:a; Registered Address:Flat No. 501, Tower No. 24, Commonwealth Games Village,
CAPITALSOQUARE Telephone Number: +91-22.66643999/ +91 08742 81532 Near Akshardham Temple, New Delhi, National Capital Territory of Delhi -110092

Email Address: tanmoy. banerfeeicapialsquare.in/ pankita.patelidcapitalsquans.in;
Website: www capitalsouare,in;

Contact Persan: Mr. Tanmay Banarjes | Ms, Pankila Patel;

SEEI Registration Number: [NMOO0012219;

| eamang 1agether o create velue

Om behall of the Acquirer
Sd/-
Indus Petrochem Limited

Date: Monday, January 24, 2022
Place: Mumbai

4, | Tradng in the Equity sharesiofher secunties of the TG
by IS Members

Agart from K. A L Shenay, none ol the other memiers of the IDG hes treded in eny of the
Equily Sharas / sacurilies of tha Tangal Com during the period of 12 manthe pracading
e date ol PA and penod from e date of the P4 and 1l the gate of this recommerdalicn.

9, | IDC Mamber's relationship with the Acguirer (Direcior, | Mong of the members of me IDC
Enuity shares ownad, any other contract ¢ ralationship), | a. s director on e boand of the Acquirar,
i -amy by haobds any equity shares o ather securities of the Acquines; ard

[+ has any confract / relaficnship with the Acguires.

Date: 25 January 2022

For RKW Developers Private Limited
Place: New Delhi

Kirloskar Ferrous Industries Limited
A Kirloskar Group Company

k’rloskar

226001

“4 POWER CORPORATIO
LIMITED 14-Ashok Marg
Shakti Bhawan, Lucknow

E-Tende

Corrigendum- Il As per RF

1

Trading in the Eguity shares/ather sacurties of tha
Acguirer by DG Membars

Mone of the mambers of the I0C has raded in any of the equity shares /sacurties o tha
Bungr

1

Hecommendaion on the {:'ﬂfrr'l aller, a5 o whelhar
the offer i fair ang reascnable

Based on e revae of PA daled 11 Celober 2021, OPS publshed on 18 October 2021,
DLoF dated 26 Oictober 2021 and LaF dated 17 January 2022, the members of the 1IDC
belienva fhat the Difar Price & in accondance with the SEBI [SAST) Regulalions, and & lair
and rapsenable

However, the shasehalders should independentty evaluale tha Oipen Céler and te4a indormed
iz in the mafler

12,

Surnrsany of reasans fof recommendalion

The members of the IDC have pensad the PA dated 11 October 2021, DPS published on
18 October 2021, DLoF dated 26 October 2021 and Lof dated 17 Jenuery 2022 issuad in
relaficn b the Cpen Ofer by the Manager an behall of b Acgurer, and parliculady naled
the following, whilke making these recommendations:

The shareg of the Target Campany are freguanty traded in the stock exchangs within the
meaning of Raguition 201} of tha SEBI [(SAST) Ragulatians.

The volume-wegried averape marke! price aof the equily shares fara pedod of shdy rading
days {fram 14 July 2021 0 4 Ochober 2021} immadiataly preceding fne daie of the PA, as
i on the BSE, being the sleck exchandgs whese T mamimnm solome of tading in the
equity shares are recorded during swch penod is INR 352 537 par equity share,

The IBC had zought an extemal firancial adyvica from S5P% and Co., Chartered Accountants
witid has advised tha DG that the opan olfer price is justified in lemms of e grovisions ol
e Tekeover Code

A perificate dated 9 Movember 2021 in connection with the above has bean issued by
S5PA and Ca., Charlered Accountants, indepandant advizces 1o the 10C.

Based on the above, he members of the 10C are: of he opinion that the Offer Price of INR
352 5%- per equity shara is in complianca with the SEBI (SAST) Regulations, and is fair
and reasonable

The public shangholders of the Targed Compary are howewss advised o -fr:llli,'.'ll.':r'l':‘ll.':f'lll}'
evaluate the Cpan Offer and taka an indormead decision whether ar not ta tender their
afjuly sharas in B Open Cilar.

Tha sixtemenl ol recommandalion along wih e ceclilicate ol the indepandant adnsar will
akn be avallabde on the website of the company at kSos:wiww sunshieldchamicals.com

13

Cizclosure of voling pattern of tha meeting in which
I apen aller propasal wiks dscussed

Tha recommeandations wara unanimously approvad by tha members af the IDC.

14,

Dataits of Incepersdent Advisors, # any

Wis. S5PA & Co., Charered Accountants

1= Fioar, Arjun, Plot o6, WV ERead, Andhen (W), Mumbal - 400058, Maharashira, Inda
Tek #01 (22) 2670 4376, B670 3602

Fao +81 (22) 2670 3514

Wabsite: winti 550,10

15

Ay ciher mattens) 1o be highlighted

Mong

true and cormect and nof mElea:I'mg.
Targal Company under the SEBI (SAST) Regulalions

Fior and an bahalf of the Committes of in dentl
gdllr;nm of Sunshlefd Chemicals Liml

R. L. Shenoy

Chairman

Pliace: Mumbs
Data; 24 January 2022

T the st of our Hﬂﬂ'ﬂﬂﬂgl} and belkef, after f'l'lBHI-’IQ praper enguany, the infarmation contained in o BCTOMpEnyIng WS statement 15, in 3 matenal respect
whether by omission of any infarmation or otherwisa, and includas &l the infoematian reguirad o be disclosed by tha

ﬁ_i‘hﬂﬂﬂi“. ep. .in

Af Www DERINGE.COM and the wabsite of tha Gompary at waw kirloskartermous. com

Placa; Koopal
(et ; 24 January 2022

«Talaphors Mo.: (020] BA0B4645 - Fax Mo [020) 25613208
=« E-muail: kdilinveston@kirioskar.com - Webste: woswkirloskarferrous.com

Foe Birlgakar Farrois Industrias Limited

The above = a0 egtract of the detaled Tormal of guartery Fnancial resuls fiked with the BSE Limited under Ragulation 33 of the SEE I].l:-'.il'-gI Obligationg snd
Cisciosures Requirements) Regutations, 515 The full format of the guarterly fnancial results along with naotes tharne to are avafable on tha website of tha BSE Limited

. V. Guimsaste
Maraging Diractar (DIM | WO0BZA29)

goli=

Mark bearirg word 'Kiroskar' in any form as a suffin or predia s owned by Hiroskar Proprietary Limited® and
"Hirkasbize Feroes Indugstnies Linited' &= the Parmitted Lsar,

Registered Office: 13, Laxmanrao Kirloskar Road, Fermous No. 01/NOSM/UPPCL/21, e
CIN: L27101PN1991PLC0OB3223 . .
Appointment of Advance
Statement of Unaudited Financial Results for the quarter and nine months anded 31 December 2031 Mete rl ng InfraStrUCtu re (AM I
% in Crores) Service Provider for Smar
Ar. Pasticulars Ouartes ended Hire maaths ended ‘fear ended Prepald Meterlng In Utta
o WA | 0N0820H | ILM2AR0I0 | 312503 L2030 | ILAES20E Prad esh, Ind |a on DBFOOT
Unaudited Unaudited Unaaditad Unsuditad Unauditad Audited baSIS! . Due dateS fO“
1 | Tobs ircomss from Operabans QEFR30 G5E. 58 £4010 27144 1,289 38 20308 . . .
# | Mz Prodit for the perod (befora Tax and Exceptianal Hems) 110,34 160158 11878 AB21 1602 73 26219 submission of e-bid and
3 | Het Prafit Tor the peiicd Galans Tax (altés Excaplichsl IteirE] 110.24 18058 1173 A5R 1T ! 36319 : _hi
& | Mt Profit for the peeved after Tae [28ter Excogrtional fumsl B143 19491 14.32 240 B 16678 A0t Ope n I ng Of the e bld are
5| Totat Compeahansive Income for the pariod 8175 120,08 11712 EYTRE) 1S A5 30129 amended as below:- Lasti
|comprising Frofit (after tax) and Other Comprahensse . . .
Incesne [giter tax] far the period] date fOr Sme|SS|On Of e'Bld
& | Paad up Equity Share Caprtal [Face Valun of 3 & gach] i et 54,21 901 e EAM G&17
I-T Earnings Par Share [in ?]?Fcr; anralised) T - S 1 5 . 03 . 2022 1 7 OO h I’S R
[a) Basic R.a4 Bi5E BET M52 1208 2185 = =
(1) Diluted 5,86 882 B54 2454 1206 M\ Opening date of e-Bid part-1|

22.03.2022 15:00 hrs., Al
other Terms & Conditions
shall remain unchanged
UPPCL reserves the right tq
reject any or all proposals of
cancel the bid withouf
assigning any reason thereof
Sd/- Superintending Enginee:l
& Nodal Officer (Smart Mete
Cell) UPPCL, 5th Floor, Shakt

Bhawan, 14-Ashok Marg
Lucknow- 226001 fasmas fiad
M W, 25-Sa/ueRlfe/2022 fg
24.01.2022




